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8hrl T. T. K rishna maoharl: As I
said, thig fund L specially created for 
special purposes. I have also added 
th a t there are other cases where a 
m easure ol assistance is n a  only de*- 
cirable bu t is necessary. Tho»e case* 
would be considered in consultation 
with appropriate S tate Governments.

S hri Iqba| Singh: Since most dam 
age has been done in rural areas and 
more people have died in rural areas 
may I know w hether any compensa
tion will be given to people living in 
those areas who have suffered dam 
age?

Shrl T. T. K rlshnam srharl: 1 would 
only repent w hat I have said. The e 
m atters would be discussed wi'.h the 
S tate Governments and some measure 
of assistance would certainly be provi
ded.

Shri Dajl: Is the Governm ent aware 
that the LIC suddenly w i'M rew  all 
coverage of policies already en ter
ed into by all the nrmed ser
vices personnel during this w ar 
and thereby suddenly with a stroke 
of the pen left the families of 
those who were injured in the 
conflict w ithout any means to sup
port them? This has come from a 
nationalised institution In such cases, 
will the Government think of making 
some otlier adequa'e arrangem ent so 
that If U C  chooses to w ithdraw  all 
coverage at the last moment the fam il
ies of jawans who have already gone 
to  the front may receive some conces
sions from the Government?

Shri T. T. KrMinamacharl: I might 
tell my hon. friend that if he had 
listened to the newa broadcast last 
night he would have found that the 
tm presion that is going round la 
wrong. All the contract* made up to

the present moment would be ho
noured. The only provision made was 
that no fresh contract would be en
tered into; it will be lim ited to the
contract entered Into. Even th a t re*- 
triction has been w ithdraw n since 
yesteriay .
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Shrl Ranga: She stood up earlier
and you said th a t you w ill call her 
afterw ards.

Mr. Speaker: I am sorry, I have 
passed on to , the next subject.

WHITTEN ANSWERS TO 
QUESTIONS

Loans to Foreign Countries

{M aharajkum ar Vljsya 
Ananda:

Shrlm all Malmoona Saltan:

Will the Minister of Finance he 
pleased to state:

(a) w hether the term s and condi
tions under which loans are to be 
granted to Sudan, Ceylon and Nepal 
to the extent of Rs. 110 million have 
been finalised; and

(b) the scheme under which theee 
loans are granted and the benefits 
that are likely to flow out of this loan?

The Minister of Planning (Shrl
B. R Bharat): (a) A formal loan 
agreement was signed on the 29th 
September, 19M with the Royal 
Nepalese Government providing a 
credit of Rs I crore. The discussions 
with the Governments of Ceylon and 
Sudan will b* taken up ahortly to 
finalise the credit arrangements in 
respect of credits of Rs. 5 crarea to 
each at these countries.
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(b> These loans are being granted 
mainly to assist these countries In 
setting up industrial units by financ
ing the export of Indian machinery 
and equipm ent
Government Accommodation In Delhi

*802. Dr. L  M. Stngbvl: Will the 
Minister of Works and Housing bo
pleased to state;

(•)  the percentage of Government 
employees who have been provided 
w ith residential accommodation In 
Delhi so far;

(b) the figures for various 
gories and salary groups; and

cate-

(c) the expected target by when 
Government propose to provide liv
ing accommodation to all its em
ployees?

The M i n i s t e r  o f  W o r k s  and Hous
i n g  ( S h r l  M e h r  Chaad Khanna): (a)
About 37 per cent.

la laid on tha(b) A statement 
Table of the House.

S tatvmhmt

T h e  figure* o i  *atis(action  fo r va rious  categories an d  aajary g roup*  axe aa follows :—

T y p e  o f  acco m m o d a tio n  fo r v a rio u s  categories 
a n d  sala ry  group*

P ercen tag e  o f 
aatikfaction

Below  R». n o / -  . . . . . T y p e  I 4 6 %

R*. :  10/-  to  R». 249/- • .  T y p e  I I *8%

R s. *50/ - t0 R i  399/- . T y p e  I I I 33%

R*. 400/-  to  R s. 699/- . T y p e  IV 49 V.

Rs. 700/ -  to  R*. 1299/- .  T y p e  V 4 » %

R i.  13001- to  R*. 2249/- . T y p e  V I 46%

_iul above . T y p e  V II 69%

S ecre ta rie s  an d  A d d itio n a l S ec re ta rk* . T y p e  V III 65%

(c) Government is taking all possi
ble measures to build more houses 
but it will take many years 'o  pro
vide all of them with accommodation.

Shortage of X-Ray Films

ee#_ f  Bhri D. C. Skarma;
Shrl Onkar Lai Berwa:

Will the Minister of Health be 
pleased to state:

(a) whether it ia a fact that there 
is a great shortage of X-Ray tllmj In 
Delhi and elsewhere In the country 
because of the 50 per cent cut In the 
import of the X-Ray films imposed 
by Government; and

(b) if so. the steps taken or pro
posed to be taken to meet the shor
tage?

The Minister of Health (Dr. Suahlla 
Nayar): (a) Yes, Sir. The Itcports 
about the shortage of X-Ray him* 
have been received from the hospi
tals in Delhi and other place* during 
the past few months.

(b) The following steps have been 
or are being taken to meet the shor
tage.

(I) The hospitals have been advis
ed to practise economy In the use of 
X-Ray 11ms.

(U) A suggestion has been oaale to 
the State Administrative Medical 
Officers that they should Include In 
their dem ania those brands of Urns 
which are easily available from the 
rupoe payment countries.




